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(See Rule 42) 

In The Central Administrative Tribunal 
GUWAL-LATI BENCH : GUWAHATI 

ORDER SHEET 
APPLICATION NO. 	 OF 19 

Ap 1icnt(s) /?- 	,e?J 	,vvW, 

af 
ReJLodent(s) 

Adlite' for Applicant(s) 	H. 

- 	Ad1octe for Respondent(s) 

c 

No4s 	the Regstry 	Date 	 Order of the Trbuna 

dti.i 	Urn 
F of R -. 	) : 

\d 

k 

0 cr  

2 1 • 2 • 20001 Prsent: Hon 1 ble Mr.G.L.Sanglyine, 

Admjiistrative Member. 
I 

Th.e.:applicarft ihas 	e:thii 

application against transfering him 

from Dhubri to Guwahati in the same 

post. 

Heard Mr.J.L.Sarkar, learned counsel 

for the applicant,,.and Mr.A, 1 eb Roy, 

Sr.C.G.s.C. for the respondents. 

O 	 .i'ieessa.ry 1ns- cas. 

Therefore, I dispose of this applica-

tion with a direction to the applicant 

to submit a representation to the 

competent authority of the respondents 

giving details of the case of his 

personal difficulties. The competent 

authority shall consider the case of 

the applicant and communidate a speaking 

order within one month from the date of 

receipt of the:; 

If such representation is filed within 

contd/- 



J O.A. 69 of 2000 

Notes of the Registry 	Dater 	--_Order of the_Tribuna, 

1-2-2000 one month from the date of receipt of 
ths order, until disposa.1 of the 

th rder dated 

13.12.1999 in so far as it relates to 

the applicant shall be kept in abeyance... 
JApplication is disposed of. 

-------------. r 	 I 
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t• 	GUWAHATI BENCH 

(An Application under Section 19 of the Administrative 

Tribunals Act, 1985), 

Title of the Case 	 : O.A. NQ.' 	/2000 

Sri Badal Sarma 	 : Applicant 

-vs - 

Union of India & Ors. 	: Respondents 	 3 

I N D E X 

Sl.No. Annexure 	Particulars Page No. 

1 
- 

- 	 -.---- 

Application 1-11 
2 

- Verification 12 

3 1 Promotion Order cIt. 	12.6.98 

4 2 Posting Order at. 	12.6.98 - 

5 3 Representation at. 	12.6.98 ft 
6 4 Letter dated 31.8. 98 "7 
7 5 Impugned order cIt. 	13/20.12.99 (' 

Filed by 
Date : 17.02.2000 

Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

(n Application under Section 19 of the Administrative 

Tribunals Act, 19e5). 

Original Application No. 	J2000 

BETWEEN 

Sri Badal Sarma 

Son of late Munindralal Sarma 

Working as Sub-divisional Inspector 

of Post Offices, 

Dhubri 

applicant 

-AND- 

The Union of India 

Represented through the Secretary 

to the Government of India, 

Ministry of Communications, 

Department of Post, 

New Delhi. 

The Chief Postmaster General 

Assam Postal Circle 

Meghdoot Bhawan, 

Guwahatj-781001 

The Director of Postal Services, 

Assam Circle, Meghood Bhawan, 

Guwahati. 

Shri A.N.D. Kachari 

Director of Postal Services 

Assam Circle, Meghdoot Ehawan, 

Guwahatj-781001 
• ..Contd.,. 
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The Superintendent of Post Offices, 

Goalpara Division, 

Dhubri 

Respondents 

DETAILS OF APPLICATION 

Particulars of orders against which this 

application is made. 

This application is made against the impugned 

order of transfer and posting issued under letter 

No. Staff/3-10/92/CH-II dated 13/20.12.1999 by the 

Director of Postal Services, Assam Circle, Guwahati 

whereby the applicant is sought to be transferred 

from Dhubri to Guwahati in total violation of professed 

norms and praying for a direction to the respondents to 

allow the applicant to continue in his present place 

of posting till completion of his tenure period of 

four years. 

Jurisdiction of the Tribunal. 

The applicant declares that the subject matter 

of the application is within the jurisdiction of this 

Hon'ble Tribunal. 

Limitation 

The applicant further declares that the applica-

tion is within the limitation prescribed under Section 

21 of the Administrative Tribunals Act, 1915. 

Facts of the Case. 

That the applicant is a Citizen of India and 

as such, he is entitled to all the rights, protections 

Contd... 
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and privileges as guaranteed under the Constitution 

of India. The applicant is presently working as Sub-

divisional Inspector of Post Offices, Dhubri. He was 

posted at Dhubri from Rangia and reported for duty at 

Dhubri on 7.1.1997. The applicant completed only 

three years of service at Dhubri on 7.1.2000. 

It is categorically stated that as per the 

policy of transfer and posting issued by the Department 

of Posts the applicant is entitled to continue in a 

particular place or station till completion of four 

years, in otherwords tenure posting of the applicant 

is four years in a particular station. 

It is stated that in spite of applicant's best 

effort he could not obtain a copy of the transfer and 

posting policy which is in yoke in the Department of 

Posts. Therefore the Hon 1 ble Tribunal he pleased to 

direct the respondents to produce the cpy of the said 

transfer and posting policy before the Hon'ble Tribunal 

at the time of hearing of this application: 

4.3 	That your applicant while serving at Dhubri 

he was promoted to the post of Assistant Superintendent 

of Post Oftices vide order issued under Memo No. Staff/ 

2-29/91 dated 12.6.1998. However, the applicant on the 

same date vide another Memorandum dated 12.6.1998 the 

applicant was ordered for posting at Nowgaon to the 

promotional post. The applicant however vide his repres-

entation dated 12.6.98 addressed to the Chief Postmaster 

General, Assam Circle, Guwahati prayed one year time 

for joining in the promotional post of Assistant 

Contd.... 
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Superintendent of Post Offices. The Chief Postmaster 

General, Assam Circle, Guwahati vide his Memo bearing 

No. Staff/1-441/88 dated 31.8.1998 informed the applicant 

that Director of Postal Services was pleased to consider 

and accept the request as was made by the applicant 

and also observed that consequent on refusal of promo-

tion the applicant will not be promoted for one year 

from the date of refusali.e. 12.6.1998 and he would 

loose seniority on eventual promotion in the extending 

rule. 

Copy of the promotion order dated 12.6. 98, 

posting order dt. 12.6.98 and representation 

dated 12.6. 98 and reply dated 31.8.98 are annexed 

hereto and the same are marked asAnnexures_1,2,3 

and 4 respectively. 

4.4 	That your applicant after receipt of the letter 

dated 31.8.88 submitted another representation addressed 

to the Director of Postal Services, Assam Circle,Guwahatj 

on 22.10.99 praying interalia that his case for promotion 

may be considered against the aisting vacancy of 

Superintendent of Post Offices available at Goalpara 

Sub-division or alternatively applicant be allowed to 

complete his tenure as Sub-divisional Inspector of Post 

Offices, Dhubri. 

45 	That most surprisingly the Chief Postmaster 

General issued, a transfer and posting order in respect 

of the applicant vide his letter No. Staff/3-10/92/ 

CH-II dated 13./20. 12.99 whereby the applicant is sought 

Contd. . . • 

/41tJ( 
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to be transferred and posted from Dhubri to Guwahati in 

total violation of professed norm. In this connection 

it is categorically stated that the applicant is 

entitled to continue/stay till completion of four 

years at Dhubri as per the transfer and posting policy 

issued by the Department of post whereby the tenure 

has been fixed for fourt years in a place/station in 

the cadre of Sub-divisional Inspector of Post Offices. 

In this connection it is stated that the applicant 

•due to his domestic Problems could even avail the 

2motional benefit issued under order dated 12.6. 98. 

In such a compelling circumstances and specially when 

the applicant is entitled to stay at Dhubri till comple- 

• J 	tion of four tenure, the respondents in total violation 

of the transfer policy and on extraneous consideration 

included the name of the applicant in the routine 

transfer order issued under impugned letter dated 13/20. 

12.99. The applicant has been picked up for transfer and 

Posting as because he could not carry out the order of 

Posting to the promotional post at Nowgaon. It is relevant 

to mention here that the promotion order was in fact 

issued by Shri A.N.D. Kachari, Director of Postal Services, 

Assarn Circle, Guwahati. However after receipt of the 

application for inability to join at Nowgaon on promotion 

from the applicant Shri A.N.D. Eachari, respondent No.4 

got annoid with the applicant and in fact in colourable 

exercise of power he has now included the name of the 

applicant in the routine transfer knowing well that the 

applicant due to doestjc problems could not avail the 

promotional benefit grantee under Memo dated 12.6,1998 

Cofltd. 
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It is also relevant to mention here that the applicant 

is sought to be transferred and posted at 

Guwahati vide impugned order dated 13/20. 12.99 in the 

same cadre i.e. Stib-divisional Inspector of Post Offices, 

without considering his case in the prootiona1 post 

of Assistant Superintendent. Therefore it is abundantly 

clear that the impugned order has been issued on 

extraneous consideration and with a mala fide intention 

to harass the applicant as because the applicant cot Id 

not avail the promotional benefit to the post of 

Assistant Superintendent of Post Offices which tas 

issued under Memo dated 12.6.1998 due to his domistic 

problems. As such the impugned order issued under letter 

dated 13/20.12.99 is liable to be set aside and quashed. 

A copy of the impugned order dated 13.20.12,99 

is annexed hereto and the same is marked as Annexure.-5 

4.6 	That your applicant begs to state that the 

applicant also submitted his representation dated 20.12. 

99being a disciplined employee of the Department of 

Post, in the said representation the applicant inter alia 

prayed for retention in his present place of posting 

at Dhubri. But unfortunately the applicant could not 

retain the copy of the said representation However, 

the applicant did not receive any reply. In the compe-

lling circumstances finding no other alternative the 

applicant, is approaching the Hon'ble Tribunal Praying 

for a direction to the respondents to allow the applicant 

to continue in his present place of Posting till comple-

tion of four years of tenure at Dhubrj. 

C ontd. 

A 



-7- 

4.7 	That it is stated that in the impugned order 

of transfer and posting no reason has been mentioned 

for violation of the transfer and posicy posting 

while issued the order of transfer in respect of the 

applicant. As such the impugned order of transfer 

and posting is liable to be set aside and quashed 

1. 	
in respect of the applicant on the ground that the 

professed norm of transfer is violated in the instant 

case of the applicant. 

4.8 	That it is stated that the applicant could not 

avail the promotional benefit to elde over his domestic 

problems. However if the authority decides to transfer 

hims out of Dhubri in that event it is obligatory 

on the part of the respondents to transfer him to 

a promotional post of Assistant Superintendent of 

Post Offices. Otherwise it will cause irreparable loss 

to the present applicant. Therefore Hon'ble Tribunal 

be pleased to direct the respondents to retain/continue 

the applicant in his present place of posting at 

Dhubri till consideration of his promotion to the post 

of Assistant Superintendent of Post Offices.In this 

Connection it is also stated that after a lapse of 

one year as was observed by the Chief Postmaster 

General in his letter dated 31.10. 98 the applicant is 

entitled to get promotion to the post of Assistant 

Siperjntendent of Post Office in reply to the represen-

tation of the applicant whereby he expressed his inabi-

lity to join at Jowgaon due to his domesticX problems 

to the promotional post of Assistant Superintendent of 

Post Offices. 

Contd. 

4 
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4.9 	That your applicant4 begs to tate that till 

filing of this applicant has not yet been receved the 

order of release. However the applicant is on medical 

leave. 

4.10 That this application is made bonafide and for 

the cause of justice, 

	

5. 	Grounds for relief with legal provisions 

	

5.1 	For that the impugned order of transfer and 

posting has been issued in botal violation of 

transfer and posting policy issued by the 

Department of Post, as such the same is liable 

to be set aside and quashed so far as the applicant 

is Concerned. 

	

5.2 	For that the impugned order of transfer and 

posting is issued in violation of professed norms 

as such the impugned order is liable to be set 

aside and quashed so far as the applicant is 

Concerned. 

5.3 	
or that as per transfer policy is determined in 

a particular place or station has been fixed for 

four years. 

5.4 	
For that the applicant is Completed three years 

of service on 7.1.2000 at Dhubrj i.e. in the 

present place of post thf the applicant. 

55 	
For that the respondents have accepted the repres- 

entatjon for deferment of his promotion order to 

the post of Assistant Superintendent of Post Offices 

vide their letter dated 31.8,98. 

Therefore they are barred by law of estoppel to 

transfer the applicant in the same caere of 
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Sub-divisional Inspector of Post Offices, 

	

5.6 	For that the applicant IS entitled to contiriue/ 

stay in his present place of posting till 

completion of four years of tenure posting or 

alternatively till consideration of his promo-

tion to the post of Assistant Superintendent 

of post Offices. 

	

5.7 	For that the order of promotion issued under 

Memo dated 12.6.1998 is still in force as 

because kkx neither the said order of promotion 

to the post of Assistant Superintendent of Post 

Offices dated 12.6,98 cancelled nor the same 

has been modified. 

Details 9 iexhausted 

The applicant states that he has no other 

alternative or other efficacious remedy than to file 

this appjcation before this Hon ble Tribunal for 

protection of his valuable right 

Matter5 not previously filed orendin9bef 

The applicant further declares that they had 

not Previously filed any application, writ petition 

or suit regarding the matter In respect of which this 

application has been made, before any Court or any 

other authority or any other Bench of the Tribunal nor 

• 	 any such application, writ petition or suit is pending 

before any of them. 

Contd.,, 

IA /U 1 1% cQJ 
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8. 	Reliefs sought for : 

Under the facts and circumstances of the 

case the applicant prays that Your Lordships would 

be pleased to issue notice to the respondents to 

show cause as to why the relief sought for by the 

applicant shall not be granted, call for the records 

of the case and on perusal of the records and after 

hearing the parties on the cause or causes that may 

be shown, be pleased to grant the following reliefs : 

	

8.1 	That the Hon'ble Tribunal be pleased to 

set aside and quashed the impugned order of 

transfer and posting issued under letter No. 

Staff/3-10/92_CH_II dated 13/20.12.1998 

(Annexure-5). 

	

8.2 	That the Honble Tribunal be pleased to 

direct the respondents to allow the applicant 

to continue in his present place of posting 

at Dhubri till completion of four years of 

tenure in the light of the transfer and posting 

policy issued by the Department of Post8. 

	

8.3 	Casts of the Application 

	

8.4 	Any other relief or reliefs to which the 

applicant is entitled to, as the Hon'ble 

Tribunal may deem fit and proper. 

II 	 9. 	Inter lmorderrayed for 

During the pendency of this application the 

applicant prays for the following reliefs : 

	

9.1 	
That the Hon'ble Tribunal be pleased to stay 

the operation of the impugned order of transfer 



A 
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and posting issued under letter No. Staff/3-

10/92-CM-Il dated 13/20.12.99 (Annexure-5) 

be stayed till disposal of this application. 

.. •... . .. S •.•• 

This application has been filed through advocate. 

Particulars of i.P.o. 

1. 	 I.P.O. No. 	 S23l 

	

ii. 	Date of Issue 

	

1±1. 	Issued from 	 G.P.O., Guwahatj. 

	

iV. 	Payable at 	 G.P.O., Guwahati. 

List of enclosures 

As stated in the Index. 

Verification 

f1 	cQ 

Ii 
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VERIF I CA T I ON 

I, Sri Badal Sarma, son of late Munindralal 

Sarma, aged about 55 years working as Suedivisional 

Inspector of Post Offices, Dhubri, do hereby verify 

that the statements made in paragraphs 1 to 4 and 

6 to 12 are true to my knowledge and those made in 

paragraph 5 are true to my legal advice and I have 

not suppressed any material fact. 

And I sign this verification on this the 

17th day of February, 2000. 

c Signature 
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EphRThENT OF pOT;: 
• Oi•LICL OF TH. c1-1IF POi'1h ;TEIt cE 	U.L, 	CI RCL2 

HECIIUOOT 21-:i;N, GUtH :rI-1. 

• 	
0atedatGuh_1 

• 	 The promotion of the followiflci IPOS in the 

care of lsstt. Guit of Post Offices as on regular basi'; 

in the scale of Rs.6500_200_10.500/ is approved with 
ji1tC 

effect. 

1 . 3ri 	binash 	aha. 

2. :;ri 'rapn Kr. Chaudh1irY. 

3 • 'Jri 	B1v 	re'z-ir 	1',aiita. 

4. Sri 1cuubu&ifl ;hmed. 

ri 	RairijoY 	jss(:C). 
S. 

6 • •3ri 	ril 	Ch . 

• 	7. ri Prbin BorO(T) 

( 	' 	
r 

Jri 	al 	3iiLf1 	• 

 sri Fanjit 	ia5unaUirYt j3T. 

 r1 	Chaudhury. 

• 	11. :r1 R,-ibiridra 

( 	• 	. 	b . 	KiC1iflI 
Director of Poctal 3crvicCC 

Circle. Guwahti7C1 J%ssam 

1 	9. Zll 3r. 	iL./Sut. of 	P05 
in 	.ssarn Circle. 
Cuwahati. 

10. The 	PG(Vi, circle Office, 

•• 11-21. Official concerncd. 

22-32 PF OE the officials. 
• C.0./G1. The A.D.(h/C5), 33. 

0 • 	The 2-O(F3ç0, 	C.O./GHY. 

35. Office copy. 

\'•, 
• 

itt. PosimSte 	eneral(-'. 

For 	Chi:f 	Po.Li.'r 	(;rnrr 	1 

:ssaI Circle • 
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DEP2T:ET OF P0 .TS:: IDI 
OFFICE OF THE CHIEF FO :Tft3TER GiR?L, ASSi CIRCLE 

	 N 

The following orer of tanr/Postu1 is 
	UC 

on prom9i0fl to ASPOS cadre in rcpCt of lc 'f
o lloWing ofiC 

to hv jnediatC effect. 

1. 	 ri arijit Ir. 	
IPOn(11h7). C.O./ahL1 

.Oi 
promotion to SPOs cadre i:poLcd 	

.SFOS(I11V), 1o./ct'hati on 

rulbai5 aQainst vacant post. 
Sri Badal ar1, I10C. Dhubri dn pro7Oti0fl o 3PO. 

c.:L(Are on regular basis is transetr0u and oLed n 
	

PO(1J). i;.çaofl 

on terminaion0f Lhe local arrafl:,C1flt The 
0  ic±al'may cjc relieVC 

on logal. arrancierfleflt to join his 
 

011  

"3.' r 	
Sri • :2 ChaudhUrY, IiO( n 1). 0/0 P 

 

proitOtiOn to :SPOs cadre on reular b:.i i 
	an'tCrt 	pa ted as 

SPO. oh Lakchiml)Ur 	 On 
vice Sri mruu bra rjcrLd to 

• :Fos. 
The posting orUer of Sr Thrun ora 	

;ifo'r03 	i' 

being issued ceparaelY. 

The follOWifl 
officials noW aproVCd j 	

P0S cadre 

and presentlY working as 
ASPO on adhoc bai ':111 continue 

1)reent posts as on regular bQ:3ifl1 further o1ei 

a' 

3L.flo. 	
Post helU on 	posted. 	on 

0 ficialS  

	

- -- 
	

ru 

I 

1PO5(OD)/Dj 0  

h31,O3 ( ii1 )/;)lnihri h13[ 	(DN )./DhUhri. 

25FO3 	:eL 3ub-)fl SPO. 	et SU' 

(,'u'ahati • 

SPOL(.0 Coil), 
ASPO( 	Ccli) 

u  1a1.ttL c.O./G 
C.O./GUah'ti 

uki a 
( 	 ) 	

Cl 
zspo 	(i i) , 'rinukia ?SPO; 

spOs(l)/GuYalati 
ASPOs(1 	)/GUahALi 

:sP0s(H )/1albari 
SPOs (HJ )/!albo ri. 

A-3P0, Goulpara SUb_Division.  
Sub-Un. 0  

2 

'Sri Zthinash Saha 

	

2, •. 
	Tapafl 1r. choudhury 

it 

	

':• 	hadreIQr Ialita 

	

4 . , 	
U Kutubuddin ,'thmed 

IarX .j oy d iuwa n 

Rain Ch. Rabha 

Prabin Boro - 

	

El. 	rabindra BiSWas 
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Sri Badal Sarrna 
Subdivjsjonal Inspector of P0's 
Dhubrj. Sub-Dn Dhubrj. 
Pin - 783 301, 

-- 3 

To 
The Chief Postmaster Genera]. 
Assam Circle Guwahatj - 1. 

Sub:- Prayer for acceptance of Option for stayal of promotion to the 
ASPO's Cadre of Sri Badal Sarrna at the presetjuncture. 

Ref:- Your memo no Staff/2-29/91 	 Dated the Mudork 12.06.98 

Honthie Sir, 

With due respect and humble submission I beg to lay the following few lines on the prayer above for your kind consideration, 

That Sir, due to some persorrnal unavoidable troub1 
I compelled to take the request transfer from Rangia Sub-Dn to Dhubri. 
Suh-Dn after serving 3 ( three ) years at the Rangia Subdivision and On 

your kind consideration and order 1 Joined the Dhubrj Subd1vjsjo on 
7.197 forgoing TA/TP etc 0  

That Sir, my only daughter is in marraigable age 
and I have to searching the bridegroom for my daughter 0  My present working position Is helping me to do that task and no other guardians in my family except me and thereby I took the request transfer from Rangja to Dhubrj. 

That Sir, I am a Diabetic pt.ui doctor advise me to tiake Routine walkingatleast 8 
the body f it in working position and sugarfree, by 
present service as Subdivisional Inspector of post 
privilege to comply with the doctor advice for the 
health 0  

fltD The consulting 
km per day to keep 
the Condition of my 
offices I have 
betterment of my 

That Sir, considering the all aspects i am compell-ed 
to prayer for stay of my promotion to the cadre of the ASPO's at the 

present juncture and prayed for your kind honour to accept my option for staya]. atleast 1 (one) year 0  in thS present cadre/position0 

I would therefore fervently request your kind 
honour kindly to accept my option fornon acceptance of prorntjon to the Cadre of the AsPols till completion of the 
marriage of my daughter or for the period of I-IoneO year whichever earlier 0  

With profound regards 0  

Yors faithfully 

Badal Sarma 
SDI(PO') Dhubrj &th-Dn 

-- 	 Dhubri. 
Copy to:- 

	

1 0 	 The Supdt of post offices Dhuhr'I Division Dhubri 
for favour kind information and N/A and with the 
humble prayer for recommendation. 

Mv 

	

 
Copy:- 20 	 The Hon'ble CPMG/Guwahatj.

-  

( I3ADAL. sirw 5 
SDI/PO's/jUHRI. SU3-Dn 

DHUJ3RI, 



I • 	 I 

-. 	DEPARTMENT OF PO3TS: INDIA, 
OFFICE OF THE CHIEF POSTMASTER GENERAL, ASSAM CIRCLE 

t12LL1:141,LQ2 

Sri Badl Sarma, IPOs, Dhubri was 
promoted to the cadre of ASPOs on reqular basis vJde 
this office memo )o.Staff/2-29/91 dated 12-6-98. The 
official yide his representation ata. 12-6-98 has 8ted 

his inability to accept the promotion under :cerain domestic 
constraint and requested for continuance in lis present cadre. - 

The DPS, Aesam Circle, Guwahati is pleased 
to consider Ind accept the request as made by the official. 

Consequent on refusal of promotion as 
above, Sri Badal Sarma will not be promoted for one year 
f rorg the date of refusal i.e. 12-6-98 and 1e will loose 
seniority on eventual promotion under the exis ing rules • 

( I • PANGERNtJNGSMO ) 
Aastt. Postmaster Genera].(staff) 
For Chief Postmaster General 
Assam Circle, Cuwahati - 781001. 

1. 	 The SPOs, Dhubri w,r, to his No.13-633 
dtd. 2-7-98. 
Sri Bada 3. Sa ma, IPOs, Dhubri 

3. 	PP. of the officer. 	 / 

44 	 Arrang'ernertt file of ASPOs. 
5. 	 FileNO.staff/2-29/91. 
6 0 . 	 OfEice copy. 	 - 

For Chier (Genera1 
Assam Circi , wahti-781001, 

) 
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LLL'1 i 	ur 	ui: : itu.u.:: 
OFFICE OF THE CHIEF POSTMASTER GENER1"J.J :P$S1M CIRCLE:: 

GUWA17TI::781 	001. 

No:- Staff/3-10/92/Ch-II 

fr 

Dated atuiahati, 
the 131h Dec.1999. 

The following transfer and posting mrderTard issued to 
have immediate effect in the interest of service. 

Name of the officials 	Present place of 	Plce of poL .  
rking 	on transfer. 	- 

1/ri Badal Sàrma, 	 IPOs/Dhubri. 	IPOs(unifori:, 
- 	PSD/Ghy. \rjc 

LrFpSferrOt'. 

 Sri Bhubarjesqar Ilalol, 	IPOsfUniform), 	!IPOS/PathsalFi  
PSD/Guwahati. 	vjce Sri Th:ur 

1as 	Snlia 	1.- iLf:e- 

rred. 

 Sri Thakurdas .Saha, 	IPOs/Pathsala, 	IOs(Planing) 
RO/Ghy. vicz. 	Sr.i 
A.J. Sarkar, 
transferred. 

 Sri A.J. .Sarkar, 	 IPOs(Planing), 	IPOs/Dhubri vice 
RO/Ghy. 	 'Sri PaaJr 	3r 

jtransferrEd. 

 Sri Abbas All, 	 IPOs/t'agaon(East). 	IPOs/Manoaldol- 
.against vacant 
post. 

S. Sri Dimbeswar Haarika, IPos/Sibsagar, 	: IPOs/agaon(Eat) 
•,v'ice Sri Abbs 
Au, 	transfcrred. 

• Sri Bijoyananda 	 IOs/Tezpur, 	IPOs/Sosegar 
Hazarika, 	 vice Sri Dimbo- 

swar Hazarika 
7transferred. 

S. Sri N.H. Laskar, 	 IPOS/Nalbari, 	&IPos/Katlmganj 
igainst vc?int 
'post. 

The officials on transfer may be relieved on office arr- 
angement to.join their"assigned posts early. 

Usual charge reports ny he furnished to all concerned. 

( 	1.N.D. Kaçhari 
D.P.S. 

0/0 the Chief Postmaster General 
Assarn Circle:Guwahtl-781 001. 

Copy to:- 

1y9). All Sr. Supdt./Supdt. of Pos in Assarn CircI?, 

10-11)The SUDdt./PSD%NSD,  Guwahati, 

12). The P.M.G., RO/Ghy. 
	 14, 

1:3) • The APMG(vig), CO/Ghy. 
- 0 - 

All  

LI 
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15-22). OffIcials concerned. 

23-3) PF of the offic11, 

31). The ID(A/Cs), Co/Ghy. 

32) The Mo(Bgt), CO/Guwahati. 

pz, to DPS, co/Guwahati. 

Sr • PZ to CPMG CO/(3hy. 

Office copy, 

\... 	-1 
sstt. Postmaster General(S) 

Jssam CircjG:Guyahatj-781 n11. 


